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I.ANo. 2 in Petition(s) for Speci al Leave to  Appeal (Gvil)
No(s).35242/2013

(From the judgenent and order dated 29/04/2013 in CMAP No.35038/2012 of
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

ATUL KUMAR GUPTA & ANR Petitioner(s)
VERSUS
AM T MOHAN M TTAL & ANR Respondent (s)

(Wth appln(s) for nodification of Court’s Order and office report)
Date: 14/03/2014 This Petition was called on for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE SHI VA KI RTI SI NGH

For Petitioner(s) M. Amt Wadhwa, Adv.
M. Amt K. Srivastava, Adv.
for Dr. Vinod Kumar Tewari, Adv. (N. P.)

For Respondent (s) M. Anjani Kumar Singh, Adv.
M. Gaurav Dhama, Adv.
M. Samr Ali Khan, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

This is an application for nodification of the order of this Court
dated 01.11.2013.
Looking at the avernments nade in the application, we find no reason

to entertain this Interlocutory Application, which is, accordi ngly,
di sni ssed.
| (Jayant Kumar Arora) | | (Sneh Bal a Mehra)

| Sr. P.A | | Assistant Registrar



